ACT No. XXIX oF 1926.

[PASSED BY THE INDIAN LEGISLATURE ]

(Recewed the assent of the Go'veq"nor Geneml on the :

3frd Septembe'r, 1926.)

An Act further to amend the Workmen’s Compensanon

Act, 1923.
; HEREAS it is expedient further to amend the W ork=
111X of 1023, men’s Compensation Act, 1923; It is hereby enacted

as follows :—

1. This Act may be called ‘the Workmen’s Compensation Shorttitle
" (Amendment) Aet, 1926.

2. In sub-section (£) of section 3 of the Workmen’s Com- Aet&e;gdrgetﬁ.c:i
mrofiees. pensation Act, 1923, for the words * hides or skins’’ the vmé‘n’m
following shall be substituted, namely:—

or animal carcasses or parts of such carcasses, or in
the loading, unloading or transport of any mer-
chandise, or in any w01k in connectlon with animals
infected with anthrax.’ ‘
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